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IVIfliISTRY OF AGRICULT TiRE

(Department of Agriculure rnd Cmpcrstion)
NOTIr'tCATION

\tw Delhi, the 24tb Februar,v, 1999

S.O. 1J2 (E).-ln exercise ofthe powers co0ferred by section 4 of the Inseclicides Act, 1968 (46 of I96E), the CenEal
Covernment hereby amends the notr,lication oi t]re Covernment of Indra in the erstwhile Ministry of Food Agnqrttue-
Communiw Derelopment and Coop€ratron number GSR 30 L, dated Lhe I 7th February, 197 t, namety .-

li ihe said notificatron,-
( I ) item numbers (iii-A) and (iii-B) and the etrries relating thereto shall be omitted;

(2) after item (in) and the entries relatiag thereto, the following items and etrtrics shall be inserte4 namely :-
''(iv) the Director of Storage and Inspectron, Ministy cf Food, Agricultue, Communir)., Derelopment and

Cooperation (Department of Food). ex-ofrcio;

(v) The Chief Adviser of Factories, ex-ofEcio";

(3) ilem numb€rs (iv), (v), (yi), (vin) aad (ix) shall be re-numbered as item numbers (vr), (vu), (viii), (ix) and (x)
reryeaircty;

(4) for item numbq (vii) and the entries relathg thercto the followrng itern number and entries shall be $$stitute4
namely :-
"(xi) the Dtector-General of Shipping or, in his abs€nce. the Deputy-Director General of Shippirg, Mitrisiry

of Transport and Shipping, ex-officio. ";
(5) the item numbers (r) and (xi) shall be re-numbered as item numbers (xii) and (xiii) respecuvely and after item

number (xiii) as so re-numberd the following item munbers ald lhe entries shall be imertd nanely :-
'(xiii) (a) 'tlidaiiffiIHusbandry Commission, Deparunetrt of Agiqrltue, .*-oIi"io;
(xiii) (b) the loi-ut Commissioner (Fisheries), D€partsnent bf Agriq hJre, ex-ofrcio;

(xiiD (c) the Deputy ltrs?ector Gene"al of Forests (Wrkl Life), Department of Agdculhrre, exdEcio;
(riii) (d) the Industial Adviser (Chemicals) D[ector General of Technical Development, exofficio":
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(6) for item mrmbers (xii) to (xxi) and the entries reladng thereto, tle following item numbers and entdes shall be

substituted, namely :-
Member nominated uDder clause (xiv) of (Period upto which nominated)
sub:section (3) of section 4
"(riv) Shri P N. Maji.

ProJect OIncer.
Ministrv of Chemicals ard Fenilisers

Pepartment of Chemicals ard
Petro-Chemicals).'

Member nominated under clause (xv) of
sub-sectron (3) of section I
(rv) Dr. (Mrs.) S. B. Lal

Additional Professor

Department of Pharmacology
All tndia Institutute of Medical
Scieoces.

Member troElnaled u4der la[se (.{vi) of
sub-section (3 ) of section ,l

(xli) Professor Jowahar S Bapna
Professor, Neuropharrnacologv and
Dlrector Imtitute of Human Behayiour
ald Allted S,-rcnces, Jhilmil,
New Delh;

MEmbeI Oa{rrulted tnder clause {rvrr, oi
sub-section (3) of section -t

(rrii) Drrector ofHealth Servrces
Incharge Public Health,
Tamil Nadl-

Ivtembers nomfuated clause (xviir) of
sub-section (3) of section 4

(Kliii) (a) Director of Agriculture
Govemment of Bihar,

O) Director of Agricuitue
Government of Ma-harashha

lvlembers nominaled under clause (xix) of
sub-section (3) of section ,l

(xix) (a) Dr. Shanti Sarup
S€crclary

Cental Insecticides Board ad
Regisaation Committe€
Directorate of Plant ProtecUo&

Quarantine and Storage, NH-ry
Faddabad.

(xix) G) Dircctor
National Institute of Occupationa.l
Healtlq Almedabad.

(*l*) (c) Dr. C.R. Hazra
Agncultue Commissioner
Deparfinent of Agricrlture and
Cmperatioq New Delhi.

(xix) (d) Dr: $. NagarqarL
Director,

. . ,DiEctoEte of Wheat Research,

India:r Council of Agno. tual
Research, Karnal-l 3 200 L

(For a period of 3 years we f
2J-1-1997)

(For a p€riod of -j years w.c.f
214-1991)

(For a period of 3 years w.e.f
244-i99',7)

(For a perrod of 3 years w e.f
211-199'7)

(For a period of three years w.e.i
2t4- t99'7)

(For a p€riod of 3 years with
effect from fie date ofpublication of
this notification) '

(For a period of3 yeii6 with effect
from 244-1997)

(For a period of 3 ye3rs with effec1

Aom 20-l - 1998)

@ op*lodof-3 pars *e.{- tle dae
of publicauon of rh i s nodfication)
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{Y:{) Dr. K \- Raghi\'an
DrLclor. lndia') lnsrllrie oL

Chenucals Tech irologv, Uppal Road,

Hvderabad.

tFcr .-I p:rr:C o[ i \.dri wrf
21-,1- t 997)

(For a period of 3 vears we f
21-.+- 1eq-') ','

mber noaii i iliuse
strL*section (3 ) of section 4

Dr. R R.. Khan
D irlc,.;r

),iillr;-r, ot Ei.vironment ard F:r:sts
Cle:rernrrielt :i lndia.

lF. No l9/-ti9 i PP Il
P D. S I-DHA,L{-R. Jt. SecI

\ ,rte ;--T!': Pn ocipal notil'rcalion ilas Dublisie d rn lhe CaTetre of Indr.t nunber C. S p- ], l, datrd l:rh Fcbruary, I i7l and
s--rbsequently amende d ndc nos.

(ir G S R. t I 15 dated the l9rh August. Lr t.

irl) G S P.. -}73i8) dared the i0lh Augusl l9?r,

iurl S. O t-l8iE) drr.d Lhe 25rh Ocrober, 1989.
/;!r S O ili{:) lrrrlt t_hc .lgtlr l,ritl l.))l
(r, S O S+']r:j dr:trd the 2ait Cclobcf, t19j.
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